IN THE CENTRAL ADMINIST RATIVE TRIBUMAL,
0A 12/2003

Sukh Lal son of Late Shri FPanchiya aged

JEIPUR EENCH, JAIFUR

DATE OF ORDER: 13,L0.2003

35 years, Resident of

Jhallari aasy, Alwargate, Ajmer. Ladt gmp loyed on the post of

Welder Grade I, T.lo. 7613 Loco O3 in

ths ofiice of Chisf

W e fpPlican T

Roilway Board, Rail

', Church.gatz, Mumbaiy

Zone Railway, Jaipur.

Ajmer

Loco Worlishop, Ajmer

Iambai,

Works Manager, Loco Worlishop, Ajmers
VERSUS
1ls Union of Indiz thzough Chairman
Bhawan, New Delhisy:
2y Genéral Manager, Westzm Rallway
3o Generel Managsyr, Horth & Western
4, Chizf Works Snginesr, lMerth & West Zone, Railway, Jaipur.
3. Chief whbil:s Managar, Leoco Worlishop,
6 Dys Chi=zf Mechaniczl BEnginzer
7 Chief Worls Bnginzzyr, Westem Railway,

Mr, Ramesh Chend,
Mz, ‘Uv.D- . Shama, Couns=l f5r the
CORAM ¢

Hontble Mr M,Li Chauhan, M
Hon'ble Mr, A.l., Bhandari,

OHJER (ORAL

Churchasatz,

Yo aie e P;e Sp Cu[’lcj er‘-t 5%

Counz=l for the applicant,

respondants

Mazmber (Judicial)
Member (Adninistrative)

)

The applicant has
following reliefss-

Allow this C e
impartial justicz an d fair play
of Anncyure Al 2 A2 may il
Thiz Hn'ble Tribunal ic reque
neécessary dirzction t » 3o onda
on duty with full bgack wdc«,-o,

(iii) The impuyned nsz of Anneyra
each cther, therefors, impugnsd
& AZ o.lUUl'J b2 duashed with 211
to applicant.
(iv) Thst the cost of proczedings
in fsvour of applicant.

in the i
and  impudns
quashszd.,

sed to kipdly issue
ntz to take applicant

AL ¢ AW s conflicting
ardar of Lu‘u'ue::.x.lre Al
consajuential binzfits

may »l2asz also he granted

¥




D

der or relief vhich the
it and propec undzr the
vy oalso ba grantsd in

(v) That any other dirsctim, o
Hont'lle Tribunal may dzem s
circumstznces of “thr* Casze i
favour of the applicant,

2. liotice of thiz amulicatiom was given to the reazpondents,
The respondents have not £iled any replys

3. W2 heve hazrd thz lesmed counssel for the narties,

G, The leamed counszl for the gpulicant submits that his

client will be satisfisd if timz bound direction is given to the

reapandent: to decide the rop 0es E‘Dt-ﬂal"ll dated 22,8,2002 (Awrezurs
agalnst Cc;rl'l_@.\ SOLY YeTlXHieh .

Af14)f addressed to th2 Chisf Wrks Bnoinzer, Western Reilway,

Churchigats, Mumbal, which is still pending,

5. Accordingly, the respondent Mo, 2 Genzval Manager, MNorth

festem Railway, Jalcur 1 dire€led to 2niertain the repre

of th: applicant dated 22,6,2002 (Anexure A/14) and pas
soned and specliing ordar within one wonth frun the d.a t2 of

6. With thes: cbzervatios, this CA iz dispesd of at alaission
stags with no prdzr a5 to costs,
.
‘\
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n

(A, BUMHMIARL) (M JHAN)
MEMBER (A) ENBER (3)




